16.05.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO. 2

HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE RAJIV SHAKDHER
HON'BLE MR. JUSTICE SURESH KAIT

AT 2.15 P.M.

1. FAO(OS) 364/2011 WEIZMANN LTD. M.L. SHARMA
VS. MS. SHOES EAST SUMAN, PAVAN SACHDEVA
LTD. & ORS A.S. CHANDHIOK,RITESH KUMAR

SIDHARTH TYAGI, SHWETA GUPTA
HONEY KUMARI , MALLIKA AHLUWALIA
PRABHJEET SINGH,ARUN MOHAN
ARVIND BHATT

COURT NO. 2

(DIVISION BENCH-2)

HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

AT 4.15 P.M.

2. CO.APP.70/2012 RAM KOHLI V.N.KOURA , PARAMJEET BENIPAL
VS.INDRAMA INVESTMENT N.P.S.CHAWLA, SATWINDER SINGH
PVT. LTD.SELECT HOLIDAY NITIN GERA
RESORTS LTD.

COURT NO. 6
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

AT 2.15 P.M

1. LPA 1122/2004 DELHI DEVELOPMENT AUTHORITY
VS. SH. B.L. PATNEY

2. LPA 27/2005 SHRI B.L. PATNEY (DECEASED THROUGH LRS)
VS. DELHI DEVELOPMENT AUTHORITY & OTHERS
3. W.P.(C) 21859/2005 SHRI B.L. PATNEY (DECEASED THROUGH LRS)
CM APP.14321/2005 VS. DELHI DEVELOPMENT AUTHORITY & OTHERS
THROUGH: - SH. V.K. SHARMA WITH SH. NEERAJ GUPTA, SH. B.L. PATNEY RESPONDENT IN LPA 1122/2004

AND APPELLANT IN LPA 27/2005 AND W.P. (C) 21859/2005
SH. RAJIV BANSAL WITH SH. DEVVRAT SINGH APPELLANT IN LPA 1122/2004 AND RESPONDENT
IN LPA 27/2005 AND W.P. (C) 21859/2005

4. W.P.(C) 8848/2006 SANTOSH KUMAR BHARTI SAKESH KUMAR
VS. UOI & ORS BARKHA BABBAR

COURT NO.34 [E-COURT]

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

AT 2.15 P.M

1. CRL.A 1143/2012 RAJEEV KUMAR SANJAY KUMAR
VS. THE STATE (NCT OF DELHI) PARUL SHARMA

KRISHAN KUMAR

RICHA KAPOOR



16.05.2013 J-2 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO. 33

(DIVISION BENCH-8)

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MS. JUSTICE REVA KHETRAPAL
HON'BLE MS. JUSTICE SUNITA GUPTA

AT 10.30 A.M

1. CRL.A 1433/2010 PRAKASH KUMAR @ PAKKA AJAY M. LAL
VS. STATE RITU GAUBA
2. CRL.A 1194/2010 JAI KISHAN @ JACKY MOHIT GARG
VS. STATE RITU GAUBA
3. CRL.A 1432/2010 SURAJ KUMAR THAKUR G.S. SHARMA
VS. STATE RITU GAUBA

COURT NO. 9
HON'BLE MS. JUSTICE VEENA BIRBAL

AT 2.15 P.M

1. C.R.P 2/2013 CEMENT CORPORATION OF INDIA RAKESH TIKU
VS. AMARJIT SINGH AND ORS TANU PRIYA GUPTA
AMIT PANIGRAHI
P.K. RAWAL

COURT NO. 30
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 A.M

1. CRL.A 1452/2012 NAVEEN @ CHEENU SANDEEP TYAGI
CRL.M.B 2242/2012 VS. STATE MUKESH GUPTA
VIDYA PATHAK

2. W.P.(CRL) 763/2011 S. RAM YADAV SIDHARTH YADAV
CRL.M.A 473/2013 VS. CBI & ORS WASIM ASHRAF
P.K. SHARMA
A.K. SINGH

GHANSHYAM UPADHYAY

HIGH COURT OF DELHI
15TH MAY, 2013 REGISTRAR (LISTING)



